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RAVE ND \ BABU, MEMBER JUDICIAL

M KUMARI MEMBER JUDICIAL

Coram: Hon'ble Mr. IIK KI RA
Han ble Ms. MAN"?

- ATTENDANCE CUM-ORDER SHEET OF THE HEARING cs AHMEDABAB
| BENCH OF THE NATIONAL coMPANv mw TRIBUNAL ON 03 11.2017

. NameoftheCompany: " Hanumanta Rao Nﬁm—aﬂi'

- - N ~ Plethico Pharmaceuticals Ltd. '

Sectien of the Companies Act:  Section 3 4) f al Act, 2013
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o . Lf:arned Advocate Mr Rajesh Vaghaszya /b Leamed Advocate Mr J ayesh Buch
o pmsent for Petitioner. Nme present for Respondent ER _ |
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At fequest} of Learned Cauﬁﬁel fcr-pfetitienﬁ:z;‘-_” _

- - List the matter on 28.11.2017.
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Dated this the 3rd day of November, 2017. I D
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